
C EN TR A L  ADMINISTRATIVE TRIBUNAL. JABALPUI^
BENCH. JABALPUR

Original ApplicaUons Nos, of 908. 911. 913. 914. 915. 916. 91 [7.
918. and 919 of 2004

Jabalpur, this the I? day of IVlay, 2005.

Hon’ble Mr, M^P. Siiigh, Vice Chairman 
Hon’ble Mr. Madan Mohan, Judicial Member

(1) Originai Application No. 908 of 2004

Ve d Prakash G auhar,
S/o Sliri M JL. Gauliar,
Aged 46 years, Post Senior Accoimtant,
Office o f Director Accoimts(Postal)
MP. Circle, GIB Complex, T.T. Nagar,
Bhopal (M P.) Applicak

V E R S U S

1 Union o f hidia,
Thiongh the Secretary,
Miiiisti)' o f  Communications 
Department o f Posts, Dak Bhavan,
New Delhi.

2. The Director General post]
Postal Accounts Wing, Dak Tar Bhawan, 
Sansad Marg, New Delhi.

3. The Director Ac counts,
(Postal) MP. Circle, GTB complex,
T.T. Nagar, Bhopal [MP.]

(By Advocate -  Shri S. A. Dharmadhikaii on behalf o f 
Shri Om Namdeo)

RespondeniE

(2) Original Appiication No. 911 of 2004

Amai Sitigh Chouhan
S/o Shri Kewal Ram Chouhan,
Aged 46 yeais. Post Senior Accountant, 
Office o f Director Accouiits(Postal)
MP. Circle, G.T.B. Complex, T.T. Nagar. 
Bhopal [MP.] Apphcant



/H

V E R S U S

1 Unioji o f India,
Througli tlie Secretary,
Ministry o f Communications 
Department o f Posts, Dak Bhavan,
New Delhi.

2. The Director General [Post]
Postal Accbimts Wing, Ds^ Tar Bhawan, 
Sansad Marg, New Delhi.

3. The Director Accoimts,
(Postal) M.P. Ciicle, GTB complex,
T.T. Nagai', Bhopal [M.P.] Respondents

(By Advocate -  Shri S. A. Dhannadlukari)

(3) Original Application No. 913 of 2004

Narayan Ahirwar,
S/o Shii Baljoo Ahirwar,
Aged 41 years, Post Senior Accountant, 
Office o f Director Accomits(Postal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

VERSUv S

1 Union o f India,
Through the Secretary,
Ministry o f Communications 
Department o f Posts, Dak Bhavan, 
New Delhi.

AppHcaait

The Director General [Post]
Postal Accounts Wing, Dê  Tar Bhawan, 
Sansad Marg, New DeHii.

Tlie Director Accounts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] Respondents

(By Advocate -  Shri S. A. DharrtiadMkari)



(4) Original ADPiicatioKi No. 914 of 2004

Smt. Sharda Waghmare,
S/o Shii Matiik Rao Waghmare 
Aged 47 years. Post Senior Accoimtant,
Office o f Director Accoimts(Postal)
M.P. Circle, GJ.B. Complex, T.T. NagJir, 
Bhopal [M.P.]

V E R S U S

1 Union of India,
Through the Secretary,
Ministry o f Commimications 
Department o f Posts, Dak Bhavaii,
New Delhi.

2. The Director General [Post]
Postd Accoxuits Wing, Dak Tar Bhaw^, 
Sansad Maig, New Delhi.

3. The Director Accounts,
(Po^d)!^.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.]

Apphcant

Respondents!

(By Advocate -  Shri S.K.Mishra on behalf o f Shri P.Shankaran)

(5) Original Application No. 915 of 2004

Sved Arif Ah,
S/o ShriH.S. Hgfiz Ah
Aged 47 years, Post Senior Accountant,
Office of Director Accounts(Postal)
M.P. Circle, G.T,B. Complex, T.T. Nagar, 
Bhopal [M.R] Apphcant

V E R S U S

Union o f India,
Through the Secretary,
Ministry o f Coimnunications 
Department o f Posts, Dak Bhavan, 
New Dellii.

I. The Director General [Post]
Postal Accounts Wing, D ^  Tar Bhawan, 

'M Sansad Marg, New Delhi.
# 1 _____ '



3. The Director Accounts,
(Postal) M.P. Circle, GTB complex, 
T.T. Nagar, Bhopal [M.P.]

(By Advocate -  Shii A.P. Kh^e)

Respondents

(6) Original Application No. 916 of 2004

R.S. Rqjak,
S/o Shri Shyamlal Raiak,
Aged 43 years, Post Senior Accoimtan.it, 
Office of Director AccoimtsfPostal)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.]

V E R S U S

1 , Union o f India,
Tlirougli the Secretarŷ
Ministry o f Coimnunications 
Department o f Posts, Dak Bhavan, 
New Delhi.

Apphcant

2. The Director General [Post]
Postal Accoimts Wing, Dak Tar Bhawan, 
Sansad Marg, New DeUii.

3. Tlie Director Accounts,
(Postal) M.P, Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.]

(By Advocate ~ Shri A.P. Khare)

Responder ts

(7) Original Ai3plication No. 917 of 2004

Mohd. Rajjaq
S/o M ohammad U sman Khan,
Aged 47 years, Post Senior Accountant, 
Office o f Director Accoimts(Postal)
M.P. Circle, G.T.B. Complex, T.T. Na|ar, 
Bhopal [M.P.]

V E R S U S

1 Union of India,
Through the Secretary,
Ministry o f Communications 
Department o f Posts, Dak Bhavan,

O  New'DeUii.

Apphcant



/ I ,

2. The Director General [Post]
Postal Accoimts Wing, Dak Tar Bhawan,
Smisad Marg, New Delhi.

3. The Director Accoimts,
(Postal) M.P. Circle, GTB complex,
T.T, Njigar, Bhopal [M.P.] Respondejats

(By Advocate -  Shri S.K. Mishra on behalf o f Shri P.Shankaran)

(8) Original Application No. 918 of 2004

Khuman Prasiad Kori
S/o shri Motilal Kori
Aged 51 years, Post Senior Accountant,
Office o f Director Accouiits(Postal)
M.P. Circle, G.T.B. Complex, T.T. N^ar, 
Bhopal [M.P.]

V E R S U S
Applicant

1 Union o f India,
Througli the Secretary,
Ministry o f Communications 
Department o f Posts, Dak Bhavan,
New Delhi.

2. The Director General [Post]
Postal Accounts Wiiig, Dak Tar Bhawan, 
Sansad Marg, New Delhi.

3. The Director Accoimts,
(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.]

(By Advocate -  Shri A.P. Khare)

Responder

(9) Original Application No, 9i^ of 2004

ts

Radhey Shyam Mehar,
S/o Shri Kani Ram Mehar,
Aged 45 years, Post Senior Accountant, 
Office o f Director Accomits(Postd)
M.P. Circle, G.T.B. Complex, T.T. Nagar, 
Bhopal [M.P.] Apphcant

(By Advocate -  None for the applicants in all the OAs)

V E R S U S

Aav(

I



J

Union o f India,
Tlirougli the Secretaiy,
Ministiy o f  Commimications 
Department o f Posts, DakBhavan, 
NewDelhii.

The Director General pPo^]
Postal Accomts Wing, Dak Tar Bhawan, 
Sansad Maig, New Delhi.

Tlie Director Accoimts,
(Postal) MP. Circle, GTB complex,
T.T. Nagar, Bhopal [M.P.] Respondents

(By Advocate -  Shri S.K. Mishra on behalf o f Shri P.Shankaran)

Common O R D E R  (QraH

By M.P. Singh. Vice Chairman -

The learned comsel for the respondents states that the facts 

law and rehef claimed by the apphcants in all the aforesaid OAs are 

identical, therefore, we proceed to dispose o f all these OAs by passing, 

a common order.

2. By filing the aforesaid OAs th& apphcants have sought thi;

foEowing main rehef

“ (i) Tlie order impugned dated 29.8.2003, passed by th 
respondents (Vice Ann.Ayi) may kindly be set aside.

3. None is present on behalf o f tlie apphcants. We proceed to 

disposed o f this OA by invoking the provisions o f Rule 15 o f Central 

Administrative Tribunal (Procedures) Rules, 1987. Heard the learned 

counsel for the respondents and perused the records carefully.

4. The learned coimsel for the re^ondents have stated that the 

apphcants in all the OAs are proposed to be allocated firori 

Postal Accounts Office, Madhya Pradesh Circle Bhopal to newly 

created Postal Accoimts Office, Chhaftisgarh Circle at Raipur. ■ i



fbither stated that the issiie involved in these OAs has akeady b« 

decided by tliis Tribunal \dde order dated 6.5.2005 in the case 

Vivek Munje & Ors. Vs. UOI & Ors. in OA No 835/2004. Tljey

en

o f

also submitted vide letter dated 20.4.2005^all the allocations made 

under order dated 29.8.2003 have been dropped and I he 

transfers/identifications made vide order dated 9.8.03/29.8.03 de es 

not apply. They have produced a copy o f the order dated 20.4.2005 

wliich is taken on records. We find that all these apphcants have been

aMocated to newly created Postal Accounts Office, Chhattisgeih
i

Circle at Raipur vide order dated 29.8.2003. Since the respondents
j

have dropped the said hst prepared by them for allocation to 

Chhattisgarh vide letter dated 20.4.2005, the present OAs h^ve 

become . infrilctuous. Accordingly, the OAs are dismissed as 

infiructuous. No coŝ

(M.P.Singh) 
Vice Chairman

(Madan Mohan) 
Judicial Member
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(:| STri.-::V .̂.............. .... I _
(3) > V;c-,rV/:-.....................W  k^\C^
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